[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Affiliation | Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate roll of proposers
of number in the list
nominati of maintained
on paper candidate under section
152
1 2 3 4 5 6 7 8 9
1 Hio HTEH Hlo TG 43 M- TEviE BT 2, T W T 809 HiE aea 85
TR~ i, L AT 7%
o~ TEHE WEE, Tee AR 38
Farem- firees, % T T3
fagm- 843329 HIAAH TR 33
T A 163
I 1Y TG 194
FHE AR 75
w24t 243
™ faEm EEE 154
2 Hlo wTES Tto FAIE 43 W~ v g 2, T T TE 809 foEe= 127
T2~ g, T AR 137
o~ TR 92, fad= o @ 117
famn- famEey, = 79E A 232
faem- 843329 e FR 68
ELER L 147
wiem HAR A 82
51 FAR 148
i = 187
TIEN FAR A 42
Place - Patna

Date - 24th June, 2020
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Notifn. No. S.0. 364 (E), dated the 18* May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn, No. 8.0, 124(E), dated the 24" February, 1993, for certain words.
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[FORM 3B]
(See rule 7)
NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial
Number Candidate /mother/husband] | candidate Affiliation roll number of
of number proposers in
nominati of the list
on paper candidat maintained
e under
section 152
1 2 3 4 5 6 7 8 9
3 i@ %ur fde wErrear feE 51 TR~ EE 9, TR Fa T 510 GE= e L 178
g~ e, iz e 214
- TR, @%R Y fdE 115
841217 d=z N 143
Ele THN= =" 185
et il 96
(EERIE SULELY 165
g e e 26
o TN FHFR 15
Tan 2 189
4 gfta =mw foe werremary fiE 51 G- Zhd g, T T T 510 #fm 2 211
oI~ T, FiE AR 208
foren-smm, T AR TE H AEE 90
841217 e HAR 28
writen Zeft 29
FER W1 W TH FoI AEA 216
T HER "EES 6
FETEHA TN TR 133
=5 70 89
it i = wfw e oma 175
Place - Patna

Date - 24th June, 2020 Returnin®, Officer.
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs by Notifn. No. 5.0. 364 (E), dated the 18" May. 1989, for Forms 3B and 3C.
2. Subs. By Notifn. No. $.0. 124(E), dated the 24" February, 1993, for certain words.

Optimized by www.ImageQOptimizer.net



[FORM 3B]
(Seerule 7)
NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today \—

Serial Name of Name of [father Age of Address Party Electoral | Names of proposers | Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained
on paper candidate under section

152
1 2 3 4 5 6 7 8 9
5 T foE T g 51 TN~ AT, T T T 608 w=A A fafewt 81
- e fama TETE JaE e 194
- m e waR® 13 116
- awee AT FA 229
B04402 Eie] ﬁﬂ]ﬂ fae 197
T FIR 13
VT T 235
famg wwm 241
W HEN HE@ 134
=it Hm &= 162
6 et foig T e 51 - FETETE, T T 608 9 vEN TR 126
- Five faeren, dom R e 213
- T, wgw fardt 198
g+ foen- s e W T 93
804402 TRfaER T 98
werea TR e 111
ity s 12
v s 119
Fliwt a3 108
TEE TENH 21
Place - Patna ‘ W/Z:'r‘ ﬂk‘l&%
Date - 24th June, 2020 Re mﬁ ﬁﬂic&r
Note :— wherever alternative is provided score out the word(s) not applicable. ﬂ%
| Subs by Notifn. No. 5.0. 364 (E), dated the 18* May, 1989, for Forms 3B and 3C. g frer e

2 Subs. By Notifn. No. 5.0. 124(E), dated the 24" February, 1993, for certain words.

Optlmlze’& by www.ImageOptimizer.net
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